10 Bg PUBLISHED 1IN PART IL el
' COVasMoNT OF
ALNESTHY OF FINANCGE (EPARTMEN,

. f’u;tf (¥, o ,203/194/83-11". 11} wontimation of this
‘Uffice Notification M, 4457 (F,10.203/19)/81-1T .1X) dtd,2/2/1982,
it is hexeby notified for gener.d informption that the institution
mentioned below has been zppreved by Deppriment of sScience &
Techrology, New Delhi, the prescribed authority for thepurioses
of clause{ii) of sub-~section (1) of section 3% of the Income~tax
Acty, 1961 read with iule 6 of the Incomestax Rules, 1962 under the
cotegory MInstitution® n the arcs of othér natural ond spplied
sciences subject to the following conditions: _ .

i} That the Rajkot Cancer sqciety, Rajket will maintsin a separate
account of the sums received by it r scientific research,

ii) Thst the said society will furmish unal returns of its
scientific research activities to the Prescribed authority
for eveiy financi:zl year in such foIms as may be 1ald down
and intimsted to them for this .ur.oses by Dth A>ril esch yesr.

1i1) That the said Scclety will submit %o the Pfescribed mithorit
b%mth June each year a ooy of thelir audited znmual sccounts
shovdng thelr Loal inocome anv expenditure and bal ance shest
showing iis assels ldabililios wilh § wpy of each of these
documents to thed concerned Commiisidner of Income=-tax,

I UT &
Rajkot Conger sociely, Rajkgt,

This mtifistion is effective for 3 geriod from 26/4/1683 t
- 31/3/ 1985, 74/ 1983 to
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UNbat wwcdiigl iy 'n-) TH: QOVeRMENT QF INDIA
Lopy forworded fo:= : : '
é... :&gl Cotgxnissiuners of_lnforseatax }2 copies),
Arector of Inspection { IRAudit)/Investd g:tion/spect .
3 :;3.&’71!1:;1'11anc;/intaliig?ce/ﬁemvéxy &PR? Nag:%zhf.al Imr /
« Wirectorote of &g (IT), 1st iloor, Wiwanwe=G
. ?;nciri Lane, New Delid, ' : ’ ® halib, Mats
« The wecretary, iepartment of Science B Techmolagy, Techmolo
Bhavan, liew dchrwll Road, Vew Uelhiy wdth refag;:lce to theg' )
Qubls 100 1/434/ 631U, 11, datcd the 5/8/B3.
.9, Shri P.i. Kartha, Joint Secretay, Mipi
Shavon, New Lelhi.
6., Gomptrwllier and suditor General of Ing
T Bulleti_n vection of L I.{(RSP}, Sew

Stw of Law, Shestri

a (40 coples).
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